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Present: Shri V.P. Sharma, counsel for the
~applicant,
Shri P.H. Ramchandani counssl for
the respondents,

The laarned counsel for the applicant
states that he does not wish to puUTsUS
the matter further and he sesk crave leave
to withdraw the application. The praysr
is allowed, The applicstion is disnosed
of as withdrawun., Let a copy of the written
rgquest of the applicant No.1 be placed in
the case file,
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